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12 Noon

CALLING ATTENTION TO A
MATTER OF URGENT PUBLIC
IMPORTANCE.

REPORTED MILITARY PREPARATIONS BY
PAKISTAN ON INDIAN BORDERS

SHRI M. M. DHARIA (Maha-
rashtra) : Mr. Chairman, Sir, I wish to
call the attention of the Minister of
Defence to the reported news regarding
vigorous military preparations by Pakis-
tan on Indian borders with a view to
commit aggression.

THE MINISTER OF DEFENCE
(SARDAR SWARAN SINGH) : Mr.
Chairman, Sir, since 1965, Pakistan has
made every effort to make good the
losses suffered during the conflict and
to further expand its armed potential.
As already indicated in the Annual Re-
ports of the Defence Ministry circulated
to the Hon. Members, Pakistan has
virtually doubled its land forces, has
considerably increased the various para-
military forces, added modern vessels
including sub-marines to its fleet and
doubled the number of combat aircraft.
Our country is four times as large as
Pakistan and faces a threat from two
sides, Pakistan by its own admission
regards no other country as its enemy
except India. And yet Pakistan is main-
taining Armed Forces which are more
than half of India’s total strength
intended to deal with a threat all along
its borders by two Powers and are try-
ing to acqure more arms from all
available sources. Recently Pakistan
has stepped up its propaganda campaign
against India. Several statements have
been made by their leaders not only
making false allegations regarding
India’s military strength but also sugges-
ting that India intends to dictate terms
to Pakistan.

The fact is thag India harbours no
territorial designs against Pakistan and
it is Pakistan which had committed
aggression three times since 1947
against India and continues to maintain
« hostile posture against us. Pakistan
has raised the bogey of a threat from
India only to cover up its own designs.

In spite of Pakistan’s policy of non-
cooperation and hostility, we shall con-
tinue to work for better relations with
Pakistan, Notwithstanding this, the
House is aware that we have been fully
taking into account Pakistan’s acquisi-
tion of arms in reequipping our forces.
We have also been replacing old equip-
ments with modern substitutes and
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keeping up our strength in efficient
] state according to approved lines. I can
l say that our state of preparedness com-

pares favourably with the magnitude of
l the threats we have to meet. The House
| may also rest assured that while we
| shall take all effective steps to deal with
‘ any threat to the security of the coun-

try, we shall also continue to explore
| the possibility of reducing tensions and
| to normalise relations. This is the gnly

sound and practical policy in the cir-
( cumstances and taking into account
our larger purpose of keeping peace in
the sub-continent,

SHRI M., M. DHARIA: Mr
Chairman, Sir, I would like to draw the
attention of this House to a reported
news which has so far not been denied
by the Ministry of Defence. It appeared
in the “National Herald”, dated 13th
August; it says :

“Pakistan in recent months has
redoubled its efforts to build up its

war potential. . . It is indeed con-
ceivable that Pakistan is preparng
for an excuse to commit another
aggression on India, a Defence
avlinistry spokesman said here to-
ay.”

So it is very clear from the statement
made by the hon. Minister also that
all preparations are being made by
i Pakistan with a view to committing
fresh aggression on India, Sir, since
independence three aggressions have
been committed by Pakistan while India
has all the while remained lenient and
i has been trying to have good relations
with Pakistan, In spite of Pakistan’s
aggression in 1947, a sum of Rs. 35
crores was at that time given to Pakis-
tan. Then we entered into the Tashkent
Agreement after which property worth
hundreds of crores of rupees belonging
io India, which was held up by Pakis-
tan, was not returned to us but was sold
away in auction in Pakistan whereas this
country returned all the property of
Pakistan honestly and sincerely. All
along we have been making these
efforts to have good relations. Even

in today’s morning news I heard that
’ some intruders have been sent into our
Cooch-Behar border. This was what re-
ported in this morning’s news. These are
the sinister desings that Pakistan has been
, having towards India. It is very clear
because in spite of the appeal made by
* our hon. Prime Minister that we should
eater into a no-war agreement, Pakistan
is not willing to do so; she will not
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enter into any no-war agreement with
India. Under these circumstances,
instead of all the while yielding to
Pakistan why should we not have a
firm policy and say that if these are the
sinister motives of Pakistan, if they are
preparing for a fresh aggression on this
country and the news is that they now
want to have an Israeli type of aggres-
sion, a blitzkrieg aggression on all our
borders in league with China then we
will see that the borders are properly
defended? Instead of making these
appeals why should not the Government
come forward and say that these are
the two countries, Pakistan and China,
which have sinister designs against ©Us
and it is from that point of view that
our borders will be protected? Will the
hon. Minister make it very clear that
after the Tashkent Agreement Pakistan
bhas misbehaved, that it has not at all
gone according to the Tashkent Agree-
ment and that the Tashkent Agreement
has come to an end? A last and final
notice should be given to Pakistan say-
ing that we want to go according to the
Tashkent Agreement; if Pakistan is
ready and willing and proves by her
conducy it is all right, otherwise we
shall take it for granted that the Tash-
kent Agreement is no more in existence
and we shall go ahead. Will the hon.
Minister clarify the position?

SOME HON. MEMBERS: Go
ahead where?

(Interruptions)
SHRI BHUPESH GUPTA (West

Bengal) : What are we tpo do? What
is the suggestion?

SARDAR SWARAN SINGH: 1
agree broadly with his analysis of
Pakistan’s postures and it is for this
reason that we have been taking every
step to fonction on both the fronts:
making best efforts to normalise rela-
tions and to bring the two countnes at
the same level of relationship as obtain-
ed before the 1965 Pakistani aggression;
at the same time we have also to con-
tinuously take steps to defend our
borders and I think it is enough notice
to any country that may have any
aggressive designs against us that we
will meet any aggression adequately
with the valour of our jawans and with
the unity in our country.

SHRI M. M. DHARIA : Mr Chair-
map  Sir, is the hon  Minister aware
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that even today the appeal made by our
hon. Prime Minister regarding the no-
war agreement is being ridiculed every
moment by Pakistan authorities through
their Radio? They have been carrying
on all kinds of malicious propaganda
against our country and under these cir-
cumstances why should we not go the
same way and carry on that sort of
propaganda against Pakistan and its
mischievous behaviour?

SARDAR SWARAN SINGH: 1
think Sir, that we need not indulge in
any propaganda because the truth is on
our side and if we project the truth,
that is enough refutation of all the
nefarions propaganda that Pakistan
might undertake to malign India.

SHRI A. G. KULKARNI (Maha-
rashtra) : In view of what has been
stated by the Minister and also by my
colleague, Mr, Dharia, it is very im-
portant that the Government of India
must take very strong action in regard
to the security of our borders. But may
1 know from the Government of India
whether they have studied that this
threatening posture taken by Pakistun is
due to the recent visit of the Pakistan
Foreign Minister to China and parti-
cularly to Peking being interested in
seeing Pakistan taking up this threaten-
ing posture so that the economic und
political conditions in this great country
always remain disturbed? May I know
whether the Government has taken
cognisance of Peking’s designs in
encouraging Pakistan to dp all these
damages to our security? Peking is
not interested in Pakistan, in its econo-
mic or political policies. It is only
mterested in creating disturbed con-
ditions in this great country and that is
why the Government of India must
take cognisance of the attitude of Pek-
ing in encouraging Pakistan. Parti-
cularly, Mr. Chairman, Sir, I have
brought to the notice of the Prime
Minister as well as the Defence Minis-
ter the very threatening and alarming
situation on the border of Rajasthan. I
have already addressed a letter on the
4th August giving particularly a map
wherein it has been stated that just
near Sharyar Pakistan has massed its
army and it is beyond the border, just
like a no-man’s land. A position as in
Kanjrakote may develop at an early
date. I have already reminded the
Governmen: of India about it and I do
not want to go into the details. I want
to know what action they are taking
because this area is being inhabited by



3681 Calling Attention

the descendents of Pir Pagaro and this
is not being watched by the Border
Security Force, May I have an assurance
from the Defence Minister that this
particular area near the Rajasthan
border, on the south-west of Rajasthan,
has been made secure and that it is
being visited by our Army o challenge
the threatening posture of Pakistan on
that border?

SARDAR SWARAN SINGH : Mr.
Chairman, Sir, it is true thai the hon.
Member did write a letter to me, but [
would only recall to his memory that
I did explain the position to him and 1
got the impression that he was satisfied
with it.

SHRI A. G, KULKARNI: 1
not satisfied.

SARDAR SWARAN SINGH : Our
border between Rajasthan and Pakistan
is almost completely demarcated and at
points where there is demarcation we
should not remain under any fear that
any dispute or any controversy can be
raised about the location of our boun-
dary. It is true that there is presence
of Pakistanj force on the Pakistan side
of the Rajasthan border as also on the
Pakistan side of Punjab cease-fire line,
the Gujarat border and our borders on
the eastern side. The Border Security
Force are taking adequate steps to
safeguard the borders all over the area
wherever we have frontier with Pakis-
tan.

SHRI A. G. KULKARNIL:
about China?

SARDAR SWARAN SINGH: About

am

What

China I have already said that the
point is valid that there 1is collusion
between China and Pakistan, In my

main statement I have said that we face
two enemies, whereas according to
Pakistan, even according to them, the
only enemy they have got is India. So,
our problem is double and, therefore,
we have to undertake heavier burdens
to protect us from our neighbours,

SHRI KRISHAN KANT (Haryana):
May 1 know from the Government
what is their assessment of the two
developments that have taken place
recently? One is the summir meeting
and the other js the Regional Co-opera-
tion and Development meeting between
Pakistan, Iran and Turkey, held on the
return of President Ayub Khan from
England. Is it not that history is trying
to repeat jtself, that Pakistan is trying
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to re-enact history in the same way?
Secondly, is it not a fac: that recently
the Pakistan Foreign Minister went to
Peking? I think President Ayub went to
London trying to be an honest broker,
trying to bring America and China
together, because that is very clear
from the support that President Ayub
gave to Mr Nixon and Mr. Nixon’s
attitude regarding China. What is the
Government of India’s assessment of
the situation? I want to know also
whether the Government’s attention has
been drawn to a recent news item
published in the “Times”, London, from
its Lahore Correspondent saying that a
guerilla army is being trained by some
people. They have got ammunition
caches in various parts of Xashmir.
They say that it is not being done with
the help of China or Pakistan, but it is
being done independently. They are
the same type of intruders. That is why
I say that it seems history is trying to
repeat itself. 1 want to know what is
the Government of India’s assessment of
it. Do they think that Pakistan and
its allies are trying to again start a war
with India and, if so, may I know from
the Government whether Russia has
been told about this? When Russia gave
arms to Pakistan, it was said by Russia
and explained to us that it was for
encouraging peace in this area. May I
know from the Government if they
have approached the Russian Govern-
ment and told them about the no-war
pact offered by our Prime Minister and
whether the Russian Government have
been asked to aproach Pakistan for the
acceptance of the pact and, if so, what
is their response and, if not, why not?

SARDAR SWARAN SINGH: Mr.
Chairman, Sir, the question is a little
too long and it covers several aspects
of our foreign policy. . .

MR, CHAIRMAN : From China to
Peru.

SARDAR SWARAN SINGH: . ..
about which statements have been made
clarifying the Government’s position on
all these matters. Still I will very brief-
ly try to touch upon some of the points
mentioned by the hon, Member. It is
true that there is a close alliance and
special type of relationship between the
three countries mentioned by the hon.
Member, namely, Pakistan, Iran and
Turkey, but some independent observers
feel that the military content of the re-
mpants of the CENTO is decreasing
progressively. Then, the hon, Member
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has mentioned the Pakistan Foreign
Minister’s visit to China and the Presi-
dent of Pakistan’s visit to England and
other FEuropean countries. Well, they
have relations with these countries and
if they exploit their relations, it 18 noth-
ing unusual, Then, the third point
mentioned by him is whether the Pakis-
tanis are training guerillas for guerilla
activities in the State of Jammu and
Kashmir. We have some information
that they are undertaking some training
of the Mujahids in guerilla tactics. I
think the situation in Jammu and Kash-
mir today is better. The civil adminis-
tration and the intelligence there are
well set to meet any threat of induction
of intruders from the Pakistan side.

The last point mentioned by him is
about our no-war pact offer and its
rejection by Pakistan. This is a very
clear proof that Pakistan is not prepar-
ed to remounce war as an instrument
for the settlement of whatever may be
the disputes between the two countries.
This means additional burden on us and
we have to take note of that attitude.
The hon. Member asked whether we
have mentioned this to the Soviet
Union. The Soviet Union is fully aware
of owr attitude in this respect, our
repeated efforts to enter into a no-war
pact with Pakistan and that we are
prepared to resolve all differences in a
peaceful manner. But Pakistan con-
tinues to reject this offer, There is
nothing further that we can do, or by
way of taking it up with the USSR.
We cannot expect other countries to
pull our chestnuts out of the fire, We
must stand on our own legs and try to
make adequate arrangements 10 deal
with it, both on the diplomatic front
and on the security front.

SHRI A. D. MANI (Madhya Pra-
desh) : Mr. Chairman, Sir, 1 want to
raise four points for clarification.

SHRI RAINARAIN ( Uttar
desh) : Why four?

SHRI A. D, MANI: If you can
raise ten or fifteen, why cannot I make
four points? The hon. Defence Minister
has made a statement showing the
gravity of the situation in regard to
Pakistan’s military preparedness. I do
not think so far these facts have been
placed before the Security Council of
the United Nations, In other cases, as
for example between Israel and Jordon,
whenever there has been any escalation

Pra-
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of military preparedness the party
aggrieved always lodges a complaint
before the United Nations. Why have
not these facts been brought to the
notice of the United Nations members?
The second point is, Pakistan is carry-
ing on a regular radio propaganda
against India. We have not indulged, so
far, in any counter-propaganda against
Pakistan. We do not want to mount up
the war fever, but at least facts regard-
ing Pakistan’s military preparedness
must be put before our public as weli as
the public of Pakistan, if they care 10
listen to All India Radio.

Why are we not indulging in a
counter-propaganda? That is the second
point. The third point I want to know
is how far does the military prepared-
ness of Pakistan extend to the construc-
tion of new airfields on their border and
if there has been any increase in the
aerials reconnaissance on the part of the
Pakistani planes. The fourth point I
want to know is, the Prime Minister as
well as the Defence Minister have
spoken about a no-war pact with Pakis-
tan. Is it the intention of the Govern-
ment to couple the no-war pact with
a United Nations guaraniee or a
guarantee of the great powers so that
everybody knows that it is not a paper
document which will have to be signed
by India and Pakistan and that other
powers also take responsibility for
ensuring that no war will break out
between India and Pakistan? These are
the four points I would like the Defence
Minister to answer.

SARDAR SWARAN SINGH: My
reply, Sir, to the first point is that we
have not taken this matter up in the
Security Council and we have not com-
plained of these war preparations and
I do not think that the Security Council
at this stage comes in the picture. The
second point is the existence of a regular
propaganda on the Pakistani side.
Whereas we do not indulge in
counter-propaganda, we have plac-
ed the facts before our country and
before the international community and
also the statement from which it was
quoted by the honourable Member Shri
Dharia. That also was an effort in the
direction to which the honourable
Member has drawn the attention of this
honourable House. We have from time
so time made clear the existence of a
bellicose posture and warlike prepara-
tions by Pakistan, The third point is
the construction of new airfields in
Pakistan. They have constructed some
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new airfields in West Pakistan and also,
I presume, in East Pakistan. We are
fully conscious of that and in all our
preparations we keep full note of these
additions to their facilities. The fourth
point is about the bringing in of . . .

SHRI A. D. MANI: My point is
about the aerial reconnaissance.

SARDAR SWARAN SINGH : There
is no aerial reconnaissance on our terri-
tory, I think I clarified that point when
it was raised by the honourable Mem-
ber in some other connection. Lastly,
he has asked whether we propose to
bring in other countries who could stand
guatantee for the observance of the !

conditions of the no-war pact. The !
basis is not there. Pakistan is not
responding favourably to the signing of
a no-war pact between the two coun-
tries, India and Pakistan. How can
any other country be brought into it?
The basis is not there. So we cannot
drag in the international community, ;

s\ TWATAN : otwd, d R q
ggaTAIgg v o3t afa miww o
g #Y feafy @ @ (g g A7 Jardt 7%
W@ &, 9 3957 Jard A 391 I_qT ]
=T gLETT 2 977 ¥, e 9 g1 9t
& gear agm 5, feaar & a9 fax
AT W T |1 wwaw A, fFew
ATRAN  F JATY FY qEAAT @A 3¢
gham gaen & fad a3 #1 feafy g g,
ar #4T ATH AT &R Ig ATaqF
SEEL SRR CIRIENEEE IR R CA L IT]
¥ Aqrad aud 99 @1 & i @ fawamn
T ATHT HT AOT 6T 2T AT Fgay
? BF garar a7 agt & wree fady  afaw
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S AW : JTFT GEIT Y AAC
TH GUT T FTATER W7 w7 70 Afq-
gt A FTAaw AT T FAT GTEIT
F1 37 a7 FY IEFET E 5 o@w e
TEFHR @ F 7qE § I w9
gLz g s am faafafes aoa@
W E | AT ST FLFHI F1 IHFT ATTRTL 2
fa qagfeaT ATE g1, AT S
g1, 81 39 Wi F7 3Wq gU qIFR TE I
staa 7 Fuadl v awnr anarg w2
f& gamr 7 aifasam &1 SRS a9
W&, WY wEiRew W 9w 3R @
s, 39 faem oY uE 3@TE g1 s, qal
qifweaTa WY uF 3a7e gy 9 1 uET feafa
F FREIT S AT 0F gHTE aqr faar s
RUF HZEN FAAE 9% AU qEF
g1 ST 1 A1 | amad Sfd s = g
f& 98 T adar ¥ fag gama 50 F g
ZAR EF gAT 97 3T GFIT ART F1T
dI AT qET 79T FWO qT AT agr !

SARDAR SWARAN SINGH : I am
sorry, Mr. Chairman, that the Govern-
ment is not in a position to accept any
of the suggestions. I would appeal to
the honourable Member that he may
have the intention of improving relations
by making such a suggestion but there
1s no other sure way of building up
tensions and estranging relations bet-
ween the two countries than to make a
suggestion of this type, There is no
question of a confederation between the
two countries. The two countries are
sovereign and any suggestion that is
made which might compromise the
sovereignty either of India or of Pakis-
tan in the present state of relationship,
is not acceptable to India and, I am
sure, it is not acceptable to Pakis-
tan. Any suggestion of that nature only
strengthens the hands of those persons
in Pakistan who continue to raise this
bogey, which, we believe is incorrect,
that India is not reconciled to
the fact of partition and that India is
desirous of undoing the partition, We
should be very careful in not projecting
a picture which might create fear and
suspicion in the minds of any of our
neighbours,

Then, several other points have been
suggested that there are certain forces
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working inside Pakistan which are ask-
ing for either autonomy or indepen-
dence. That is a matter which is
entirely internal and we as a country
and as a people should not take any
interest in the internal affairs of Pakis-
tan. We greatly respect and we are
zealous of ensuring that no outside
country, whether it is China or Pakis-
tan, interferes in our internal affairs,
whether it is Nagaland, Jammu and
Kashmir or anything. They never say
that they will interfere. They may
interfere; but nobody says they will
interfere, But for him to suggest that
any country should adopt a policy which
amounts to interference in the internal
affairs of another country, I think, is
to suggest something which is extreme-
ly impracticable and I would reject with
all the the emphasis at my command
all the suggestions made by him.

= g gl (sav u3w) @ aEe
Ard ATE T | AWT 7T AEIST F U €22He
fear ooy oz gdia graT 2 fF wrg awr
#1 A1 fagar AYf 4 387 1% g aftadq
gaT &, F410F 7.7 413 § fF w3 90 AT
ATA ATE AIfqq 4 7T IFIT FTHSTT &
IR gaar efewa @eHe w4t a8 o
st w1 <3 fag & frar 1 ga sag
A & frqdareadi g frag ara graqdy
& fagars & 1 9 7Y gaaar & gEaEE
¥ fpel 9517 #T 99T 24T 2, 99 QA
AT w22 qrow # faaq g avy Fiw-
T gIaT g | 3afem FHT Saeena
dg&d A fgemg adf frar o zofeg 4
StTaAr atgar § {5 Fan g A fage Aifa
F#:1E afradagan g afg 1 afvadq
g3 & a1 741 fewmg fafTeex aiga sasr
goore w41 !

SARDAR SWARAN SINGH : Sir,
there is no point of order in what he
said. He is only asking another ques-
tion. But I can say that there is no
change in the policy. The confederation
ideas have been aired from time to time;
but Pakistan’s attitude in that respect is
quite clear and I am not sure whether

there is any strong volume of opinion
in our country that we should in any
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| way try to have a relationship of con-
federation with the type of tensions that

exist there; with their postures on

1]

EJamm}l and Kashmir, when they are
{ throwing to the winds their obligations
, under the Tashkent Declaration, 1o
! suggest at this moment that there can
be any confederation between the two
countries, is making a suggestion which,
on the face of it, is untenable and
borders almost on an absurdity.

A gra7 fag Ward (vroward) : mad
gAY ST 7 AL AFATTAN A F F2 9q1A]
F1 919 fami @ 9 w93 17 919 9 faar
F fF e A 2  faam & o7 3| 9aI
F Affq ATt R g 9 F AT H
ST va 1A aFdeg faal, a8 wer av sfaa g ?
4 39 957 T T AGT NS, Wl gram
Fryfez FEr4 gg qaar snga 5 gafy
w1 39 79 F1 75T 9L Agar g fw -
BT S OTFREaT iy drATaT w7 fenra e
qerATTa fa s, 9@ &, fee draamaeam
FeAA ¥ 9 9eq.d 9,418 wa fr 0. fmaa
, & gaed dfAEl 7 UeeE # g7 &
| qferg ardl o 6 3T Wk & AT agi ¥
[T QI FT A g P I AFR ¥ AT
FYHT F LAEATT FTHT I EATIT
g Al &g WY azmsl & 93w ¥ e
S gt s i znaasrasrg § fe -
W ¥ @ a4 g, ggd ¥ aq
feaY sdsage #Y afafafyar g g § ?
qUfFeER, T At & qadfaeat 7 FrdanE W@
Tgrdl § AR I yfaaearamags fs
1965FT TS TAY WY TTAT A FIATHT
¥ a7 fmatfra Qaguatst 18 g
Ay q.fFEq T &Y §|r ¥ J% 094 4,
43y &1 v fGLyagTd§ 1| gg A
FRemAFAAE TR T T Q-
AT T AW 7 foo® 33 ¥ &9d
qUiF*arT aral &7 g9 fearar 14 AW
FIF g fETAFTIT@IGE 1 aFTHT
IATRIE ¥ gy gu AT Aar & T A

L H IR & e g & s, T
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F axmw afeg 7 3@ A7 F FaO,
fergeqid & 9T ATHAT FIA I IAA!
AT 23T AT & FW, ;AT 38 AR fag
sfua a@i g for @i F o A3 F1gw
g &3 arfe 1965 arag fwe g 4
AR o1 gF A mfFemdl dfawt #
frrfag & a1 AR ) g=a1 ] FAT
59 9 4 faq gnearsll &7 auTaE ST AF D

SARDAR SWARAN SINGH : Sir,
if there is a conflict and the boundary
that might be the normal internaticnal
boundary between two countries is
violated, it is understandable; and I
would also like to say that we have to
take an overall view of our defence.
Whereas we have to strengthen our
border at various places, the biggest
deterrent against action in any quarter
is our capacity to fight at any place of
our choice if any attack is mounted
against us at any other point; and that
today is well understood and it is also
well appreciated by our security forces
and by people in various areas. Con-
ditions at the border vary from point
to point. Conditions on either side of
the cease-fire line are not identical to
those on the Punjab-Pakistan border, on
the Rajasthan-Pakistan border or Guja-
rat-Pakistan border. But we have to
keep an overall view of the entire
situation, and Pakistan is fully aware
that any attack on any part of India
in any sector means that India will then
be entitled to take whatever counter-
action it may like to take in order to
protect the integrity and in order to
protect the security of the country. We
should have this overall view always
before us before we ask these questions
of detail, Even on the Rajasthan border
I am conscious of the fact that there
are some special problems which are
connected with the terrain on our side
and also with the type of population
that might be there. These are all
matters which are not discussed. These
are always matters which are kept in
view in making a plan of strategic
action, and we should not, I would
appeal to the hon. Members, discuss the
details of how to deal with a situation
that might develop.

(Some hon. Members stood up.)

MR. CHAIRMAN: Mr. Bhupesh
Gupta.
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SHRI BHUPESH GUPTA : I do not
mind if you call me after the lady
Member there,

MR, CHAIRMAN : I am trying to
give an opportunity to parties whose
names are not here and whose opinions
we might know. I would like to say
that other pariies who have not at all
spoken should speak about it, and if
there is time I shall consider. A num-
ber of Members have stood up. I think
we should have sufficient discussion over
this matter, Mr. Bhupesh Gupta.
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SHRI BHUPESH GUPTA: I am
really sorry with all my efforts. . .

AN HON., MEMBER: at
chivalry . . .

SHRI BHUPESH GUPTA: ...1

did not succeed.

_ Sir, much has been said on the sub-
ject, and I did not like the manner in
which our Minister fumbled. First of
all, it should be made clear that we
seriously mean the ‘No-war Pact’, and
we are glad the Government has re-
newed this offer to Pakistan irrespective
of the response which may come from
the Pakistan Government. But there
are people in Pakistan also who want
friendship and amity with India, and
such offer always creates a very good
impression amongst them, Therefore,
I could not understand when he said
we are not interested in what happens
there. It is one thing not to interfere
in the internal affairs of another coun-
try; it is quite another thing when it
comes to the people in that country
showing signs of friendship and under-
standing of the problems, better under-
standing of the problems, I think the
hon. Minister and his Goverament
should take note of the fact that things
among the people are changing in
Pakistan. I come from West Bengal,
and East Pakistan is our neighbour. We
know what is happening there. These
things should be sometimes taken up by
the Government on the floor of the
House and they should not be left to
us. Is he aware that when the so-called
Agartala trial is being held in Dacca
in order to rouse jingoism, these people
are regarded as heroes by the Pakistani
people because they see the persecution
of democracy, persecution of patriots?
These are positive factors today that
did not happen in the days of the Raw-
alpindi trial many years ago. Today it
is happening, Do they realise that in
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Dacca streets and other places a large
number of people are coming and ex-
pressing publicly their desire for smity
and accord with India? Do they know
that they want the so-called basic
democracy to go and be replaced by
the restoration of parliamentary demo-
cracy? Why not the hon. Minister tell
the House here, as they have better
agencies of knowing, that in Pakistan
Parliament serious criticisms are made
against Ayub’s regime as a regime
which represents a number of big busi-
ness people just as in our country
twenty families and so on are referred
to by Members of Parliament? These
are positive developments which one
should take note of. But our Goverp-
ment is completely oblivious. They are
afraid of our Jan Sangh or they are
touchy about Shri Rajnarain who brings

slogans of confederation. I hope he will !

not encourage bellicose sentiments about
Pakistan. Therefore, these are matters
of importance.
kent spirit, I was a little surprised as I
have great admiration, almost affection,
for my friend, Mr, Dharia. He spoke
as if a Field Marsnal was speaking
with a sword in his hand rushing :o
Pakistan, telling them that the Tashkent
Agreement will be torn as under. That
is the language in which the Kaisers
used to speak.

SHRI M. M. DHARIA : let us see
the realities of the situation.

SHRI BHUPESH GUPTA: Mr.
Dharia, we know what it is and what
we are heading for, Mr. Chairman, the
fact remains that after the Tashkent
Agreement there have been less border
incidents than in the period preceding
the Tashkent Agreement, three or four
year period. Is it not a fact that by
and large the East Pakistan border and
the Assam border with Pakistan is calm
and quiet which had never happened
in the preceding decades before the
Tashkent Agrecment? Please ncte this
thing. We know that the
Agreement has had a very healthy effect
on the life of the people of both the
countries. Therefore, I say. . .

SHRI DAHYABHAI V. PATEL:
(Gujarat) : Is it a discussion on our
policy?

SHRI BHUPESH GUPTA : I need
not speak for 14 minutes, Now I am
coming to the point,

[ RAJYA SABHA |
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DAHYABHAI V. PATEL:
Member for Russia, piease

SHRI
Hon’ble
wind up.

SHRI BHUPESH GUPTA : Sir, the
Swatantra Party is keeping quiet be-
cause they know that America has not
given them any line. How Russia
comes in here?

SHRI B. K. P. SINHA (Bihar): I
want only a factual information from
the hon’ble Member, May 1 know
whether his spects are manufactured in
Russia?

SHRI BHUPESH GUPTA: He
wants to know where it is manufactur-
ed. [ regrec, Sir, e fion’dfe FMember’s
brain is not such as could manufacture
such a thing; it is indigenous in that
sense. In our scheme of thingg it
comes. Any sensible man would under-
stand that the Tashkent Agreement is
the production of India also. Shri Lal
Bahadur Shastrj was there. He became
a martyr to the Agreement. It is not

< just for the Tashkent Agreement but I

speak for our own traditions. I speak
tor something which is concrete and
noble. I remember the nawme of Mr.
Lal Bahadur Shastri. Therefore, it is
not to be torn as under. Therefore,
before I sit down I would ask my
friend, the Defence Minister, whether
it is a sort of defensive answer. Let
him not ramble into politics and then
mess up the whole thing. Why do ycu
not state that that was done for amity
and friendship? That is our line and we
shall work along that line. That is what
we sincerely mean. We sincerely mean
the ‘No-war Pact’ offer which we have
renewed recently. Let us make an
appeal from the forum of this House
again and again. There will be many
millions in Pakistan who will be giving
you a response.

SARDAR SWARAN SINGH: 1
have noted what he has said, Sir. He
has not asked me anything, So there
is nothing to reply.

DR. B. N. ANTANI (Gujarat) : If
it was a debate on Foreign Affairs, I
would have contributed and given a
reply to the hon’ble Member from
Russia. However, Mr. Chairman, I wish
I could share the complacency of the
hon’ble Defence Minister regarding
the policy of incursion on the part of
Pakistan on boundaries that are de-
marcated. My hon’ble friend, the
Defence Minister, has a theory that
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once t_he boundaries will be demarcated
there is no fear for India.

SARDAR SWARAN SINGH: 1
have not said so. Why are you building
an argument on something which I have
not said?

DR. B. N. ANTANI : Mav I tell you
that even today on the boundaries cf
Kutch and Pakistan in Kori Creek
there are every day incursions by Pakis-
tan by means of boats? Only two
months ago about twenty boats were
captured under a sort of argument that
they were being used for smuggling.
The boats have been restored (o Paxis-
tan although there has been ng demand
for them. Now the residents of this
boundary, whom I have the honour to
represent in this House, are living under
the constant concern that these people
are infiltrators, There are espionage
activities and there is every day a fear
of incursion by way of these creeks. So
I say that this sort of complacency
should be abandoned by the hon’ble
Defence Minister so far as the boundary
of Kuich and Pakistan are concerned.

SARDAR SWARAN SINGH: I am
not at all complacent. Any Defence
Minister who is complacent is not worth
his name,

SHRI A, P. CHATTERJEE (West
Bengal) : Mr. Chairman, Sir, as far as
our party’s attitude is concerned, it is
quite clear that we should have peace
with all our neighbours. As a matter
of fact, this expenditure of thousanis
of crores of rupees is a heavy burden
on our economy. In view of these facts
and in view of the further fact that
certain changes in the international
situation have come about to which
even the Prime Minister referred in her
speech when there was a debate on the
U.S.S.R. arms supplies to Pakistan, will
the Defence Minister enlighten the
House as to whether there is going to
be a dialogue between India and China
and whether the Cabinet is thinking
along that line? I am not speaking here
in this vein on the basis of any theory
or principle, but I think the Defence
Minister will agree with me that he has
himself said that he has got two enemies
on his borders. I do not know whether
actually Pakistan can be called an
enemy or China can be called an enemy.
But if he feels like that, then is it not
a necessity on our part to have an
immediate dialogue with China. T think
there are certain indications to show
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that the Chinese are also thinking, or
may be thinking, in that line, It may
be a wrong impression on my part. But
fromt some incidents and from some
dinners and lunches etc. which arz go-
ing on, the impression given 1s that the
Chinese alsp may be thinking in that
line. So, will the hon’ble Defence
Minister at least assure this House that
as far as we are concerned we are
prepared for a dialogue with China,
may, we shall go a little way ourselves
to have that dialogue in order to lighten
this heavy defence expenditure on us,
if not for anything else?

SARDAR SWARAN SINGH : Sir,
1 am a little out of touch with the latest
developments on this front. If the
hon’ble Member has got any informa-
tion that there is any change in the
Chinese attitude, I will request him to
pass on that information to our External
Affairs Ministry. They will cxamine it
and then take appropriate action.

SHRIMATI LALITHA (RAJAGO-
PALAN) (Madras): Sir, just now the
hon’ble Minister said that he will make
every effort to normalise the relation-
ship between the two countries and at
the same time make defence prepara-
tions. In this connection, I would like
to bring to your notice a broadcast
made on the All India Radio by
one, Mr. Dilip Mookerjee, a journalist,
who visited recently Pakistan. 1t was
a broadcast on the ‘Spotlight on Cur-
rept affairs’. He has visited Pakistan
and has extensively toured Pakistan and
at the official level has met officials
and other personalities. He discussed
with them Indo-Pakistan relationship.
From what I have heard from his talk
1 could gather that Pakistan has expres-

sed their alarm at our defence pre-
parations. But at the same time their
attitude towards India has not at all
changed. So I would like to know
from the hon’ble Defence Minister whe-
ther he has already contacted this
journalist who visited Pakistan, whe-

ther collection of information would
be in the interest of normalisation of
relationship with Pakistan or for de-
fence purposes. If he has not done
so, may I know whether he will try
to contact him and collect all informa-
tion regarding this so that we could be
prepared for all eventualities?

SARDAR SWARAN SINGH: It is
a good suggestion for action, Sir.

MR. CHAIRMAN ; Mr. Alva.
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MR. CHAIRMAN : 1 will come to |
you. He is a nominated Member.

SHRI JOACHIM ALVA (Nominat-
gcel): Thank you, Sir. Sir, you remem-
...

SHRI BHUPESH GUPTA: He is a
Congressman.

SHRI JOACHIM ALVA: A Con-
gressman remains a Congressman al-
ways. 1 am nominated.

SHRI BHUPESH GUPTA : A nomi-

{ RAJYA SABHA ]

" our side.

nated Congressman,

SHRI JOACHIM ALVA: You re-
member, Sir, when the Chinese walked
down into our territory, our In-
telligence forces were almost pa-
ralysed and the weakness of the Intel-
ligence forces was exposed later on,
there was an enquiry by Maj. Gen.
Heuaderson-Brooks and 1 think Intelli-
gence formed a very important part of
his report. After that, Pakistan at-
tacked us and there again Pakistan
took us by surprise in many sectors;
and hence the weakness of our Intelli-
gence system was again exposed. I want
to know if we have made our Intelli-
gence force a formidable force; that is
our vulnerable spot now. Have we mo-
dernised it? Have we strengthened it to
make us really ready for attack or for
defence?

SARDAR SWARAN SINGH: We
have taken steps to strengthen our In-
telligence sector.

DR. ANUP SINGH : Mr. Chairman,
Sir, Mr. A. D. Mani made a suggestion
or rather asked the hon. Minister of
Defence whether or not he thought it
desirable to bring this problem to the
attention of the Security Council. As
far as I recall, the hon. Minister said
that the Government of India does not
think it necessary. May I ask him
whether as an ex-Foreign Minister he
is not aware of the fact that on a num-
ber of occasions, matters have been
brought to the attention of the Secu-
rity Council on far less provocations? He
himself has said about the overall
picture, Taking into consideration the
overall picture, supplemented by the
fact that our neighbouring countries
have been arming the hostile elements
in Nagaland and all that, why does he
not think it appropriate to bring it to

the attention of the Security Council?
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I think this is a situation which does
require re-thinking. Secondly, Sir, the
hon. Minister has observed on more
than two occasions that truth is on
He, as an advocate, as a
spokesman, of the Government of In-
dia, has been faced with this situation
many times in the Security Council.
Does he not realise that truth has also
to be projected? Not that we should
vie with Pakistan in propaganda, but
we must bring these facts to the atten-
tion of the world at large.

SARDAR SWARAN SINGH: Sir,
really there is nothing to reply. The
hon. Member has experience of the

United Nations and J bave also got
some experience. We have been ap-
proaching the Security Council from
time to time making complaints, coun-
ter-complaints and the like. I am
sorry to admit that nothing is gained
by making just complaints and be sub-
ject to counter-complaints. I am not
opposed to informing the Security
Council and 1 am sure that at some ap-
propriate time, this could also be un-
dertaken. But I would warn this hon.
House not to pin too much hope on
anything concrete coming out of our
approaches to the Security Council.
Then again it has been said that we
should project truth. Yes, by all
means. But all that I wanted to say
was that we should not be caught by
this attitude of carrying on propaganda.
We should project our viewpoint effec-
tively, in a very forthright manner,
in a most able manner, and the
hon, Member with his experience of
public relations can do that well, and
he does that when he goes abroad.
There are various ways of projecting
our viewpoint. In fact, this discussion
in this august Parliament is a very
good way of projecting our viewpoint
because this is noticed by the entire
world. And our missions and publi-
city media will certainly take note of
the correct position and will try to
expose the Pakistani lies and also pro-
ject our viewpoint.

MR. CHAIRMAN : Mr. Rajnarain,
you wanted some clarifications. No
speech, please.

S| URAATUAN : F FIFC T OF
ESNFTOr ATEATE S R AT A Ew
#r gaw fear g 9™ @I A AT
feers wggw &1 § sfrawwzw
T FTIAT wmE fF Far arfEmeqrT @
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T WEAQIT AT & AT Y S
qeF g ? FBSE §, AYAY qodt &
THEA & F1 Y wFkAr & eqF fed
ARAT WET g g 3 awd
fe s wdar wme w1 Sfade grT
AR G T T wrzw Fafaees g,
UF MY mfFewa w1 qfasz @ e
AT &1 wigw fafqeet gm sv @Ay
Faer &7 gean it Trferan sz, . |

SHRI BHUPESH GUPTA : Does it
apply to the Vice-President also?

M rARET: a7 99 wAg e
fear snam

SHRI SUNDAR SINGH BHAN-
DARI  Sir, 1s this the subject matter
of the Calling Attention Notice?

MR CHAIRMAN . 1 thought you
were asking for some clarifications, Mr.

Rajnarain = What 15 the clanification
that you want?
Forfe-

A UsAawEn : sfaq, |
fedaq svwmg ) Jacdq SIECE L
# FE f5 gnT ug 9eT, Fuffedam
T, A1 § AwT A gan w1 AT FT TG
g A sxRfeda FIIE & | ar I
CATET A g, . .

SHRI DAHYABHAI V. PA TEL: Is
he asking for clarifications or 1s he
expounding his own theory and giving
clarifications on his own theory?

HORARAA ¢ gA FAR T w7
®e

SHRI M. M. DHARIA - Sir, et
the SSP Member be allowed to go to

Pakistan and project his ideas there and
then let him come and say it here,

MusArmm : sftgq, d gy
T aua Ry oY aifkwr o oy
weAifaa azeqt @ arAr amaar gfs
T F gmw uF fea @ mdrar
9 AR g T T e @ &
TfEENT T ae wgEmE F 4
ESa I E e i I ECHIETE Yoo
AETF AA AeT § ) FATAR e Y 2
fo wea A sfafarrsd awwe ek
ENEfad @ A NE w & q A
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Y § FE M wwar uEEw @y
E oA 7 ¥ 78 F awE
TW AT @R FHE @rag FEd) @Y
¢fF amawmm W aHE #1 =R
T FO A IAEr arfFend W9 fzar
ST 9 T AT AEY @AY 1 aEar
WEAIR WY g4 Tu¥ Fm faawa
fe wrea &1 @R agHr s & -
A X |

A|, F WTF T qg A
F03 5 A@ wsge wa gEer a@w
T UTHRIT &1 SIS & qrfsearT 13
@ 9T W ogw F ag ga@  fear uv
W [® el 7 3T 9% g FqAr
f& segi agrat 5T ¥ g F18-
TEE A NT TG AT IAT Wiwg AT
aET 78 wEdl g fE 1415 99
1947 FTAT FUF 1 9¥TT & 39 #7
8 W W FTHIWT & 1d T ar
A gg wEAq & g9 S sAr = g i
78 ®ER wdr feafe #1 gaa
F7a & foq @ SEaTHY AT Y, /-
U &7 wmr gl fEgrAr &7 wRU o8,
FETA FAAfE@r R 7T F, TR,
&Y UTT g1, a9 48 QIH Fg 7T A%
ASTE, A, A 39 a@ A gfat=ar-
FTET GLHFTL ASTE FTRATESTT7 & A1
AT AT & /AT I I 77 37 @I E
FE W 99T § )

SARDAR SWARAN SINGH: Sir,
I do not know what is there to be
clartfied He has only tried to reite-
rate some fresh ideas 1n support of his
theory of confederation, I would like
to say that his statement to the effect
that people here are opposed to the
present Government 15, on the face of
it, 1ncorrect Therefore, I have grave
doubts about his assessment of the
situation i Pakistan also; because here
he 1s 1n this country and if his assess-
ment of the pulse of the people can
be so out of tune with reality, then I
have grave doubts about the correctness
of his assessment of the situation in
Pakistan.



